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which may also involve some amendments 
oUhe Act. The recommendations are under 
Government's consideration in consultation 
with the interests concerned. 

(c) Does not arise. 
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Unrest in AsaDsoI Colliery Area 

·418. SHRI RAM KISHAN GUPTA: 
Will the Minister of LABOUR AND RE-
HABILITATION he pleased to state: 

(a) whether Government's attention has 
been drawn to the recent news-item published 
in the Hindustan Times of the 23rd October, 
1969 that a reign of terror has been let-
loose by C.P.M. workors in five collieries 
around Asansol in a desperate effort to gain 
control over the Workers' Unions; 

(b) if so, whether the authenticity of the 
news and facts have been ascertained; 

(c) if so, the result thereof; and 

(d) steps taken or proposed to be taken 
to check the illegal activities of the C.P.M. 
workers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT &. REHABILITATION (SHRI 
BHAGWAT JHA AZAD) : (a) Yes. 

(b) to (d). The requisite information i. 
being collected and will be laid on the Table 
of the House after it i. received. 

Study of Pisciculture in paddy fields 

·419. SHRI JYOTIRMOY BASU: 
SHRI BADRUDDUJA : 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state : 

(a) whether it is a fact that F.A.O. have 
recently made a detailed study of Pisciculture 
in paddy fields and worked out economic 
methods in this regard; 

(b) whether Government have received 
a copy of the said F.A.O. Study; 

(c) if so, the main recommendations 
thereof; and 

(d) whether Government have any plan 
to implement some of the recommendations 
contained in that study ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : Ca) and (b). No detailed study 
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report by the F.A.O. on pisciculture in 
paddy fields has been received by the 
Government. The F.A.O. has been re-
quested to indicate if a recent study has 
been made on the subject and if so to furnish 
a copy of the study report. 

(c) and (d). Do not arise. 

Forest and Forest Land Policy 

*420. SHRI PREM CHAND VERMA : 
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) when the Forest and Porest .Land 
policy was formulated and the rules 
framed and when the latest changes were 
introduced in the policy; 

(b) whether it is a fact that Laws re-
garding Forests and Forest Lands and the 
rules and regulations relating to them are 
so old that they have ceased to have any 
relevance to present day conditions and are 
in fact detrimental to the interest of the 
people living in tho., areas; 

(c) whether it is also a fact that sevelal 
State Govcriuncots have been urging upon 
the Central Government to amend the laws 
and rules and regulations suitably and if so 
which of the State Governments have asked 
for it; and 

(d) whether the Central Government 
have made a study of the laws and formulated 
any proposals for the amendment of laws 
etc. and whether there is a move to change 
the law; and if so, when it is proposed to 
introduce the changes and if not, the reasons 
therefO! ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO·OPERATION (SHRI ANNASAHIB 
SHIN DE) : (a) The Forest Policy of India 
was enu.ldated for the first time in the year 
1894. The current Forest Policy was enun-
ciated by the Ministry of Food and Agri-
culture in 1952. No formulation of rules 
by the Government of India was involved 
in the process, the subject of Forest being 
a State List subject. 

(b) No, Sir. However, they are revised 
by the lespective State Governments as and 
when deemed necessary. 

(c) Yes, Sir. The State Governments 
of Uttar Pradesh, Bihar and Gujarat suggest-
ed certain amendments to the Indian 
Forest Act for the consideration of the 
Central Board of Forestry. 

(d) Yes, Sir. The Central Board of 
Forestry decided to examine certain sugges-
tions received f~om these Governments 
and thought it useful to appoint a Sub-
Committee to consider suggestions from all 
the State Governments in the light of recent 
developments. The Sub-Committee's re-
commendations were examined and sent to 
all the State Governments in January 1964 
to initiate action for amending their forest 
acts. 

Sugar production, coosumption and expert 

2601. SHRI VIRENDRAKUMAR 
SHAH: Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(0) the total production and carry-over 
stocks of sugar in 1969-70 and the likely 
consumption and exports during the same 
year and the ways and means of disposal 
of the balance, if any; 

(b) the total envisaged consumption and 
exports of sugar during the final year of the 
Fourth Plan, i.e. 1973-74, and the necessary 
manufacturing capacity required for the 
same; 

(c) the existing capacity for production 
of sugar in the country and the new licences 
issued; and 

(d) the differenoe, if any, between the 
actual capacity needed and the capacity 
existing and lioeosed, and the reasons for the 
existenoe of such a diflbrenoe ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) The total carry-over stocks 
of sugar as on 1-10-1969 were 13.06 lakh 
tonnes. The production of sugar during 
1969-70 season is estimated around 40lakh 
tonnes. The releases of sugar for internal 
consumption during 1969-70 season might 
be about 36.0 lakh tonnes. Sales of sugar 
for export are made on Calendar year mi,is. 
In 1969, abuut 0.94 lakh tonr.es of susar 




